Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: SPEL GRANITO PRIVATE LIMITED Date of Commencement of Liquidation: 12-09-2024; List of Stakeholders as on Date: 25-11-2024; Name of IP: Mr. Arvind Gaudana; Process Number:
1; Last 5 digitof registration number: 10841

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid NA
insolvency
resolution

process costs

2 Liquidation costs NA
incurred till date

3 Secure((i_j financial 2 111823935 1 92563634 0 1850000 19260301 Annexure 3
creditors

4 ~ Unsecured NA
financial creditors

5 Operational NA
creditors
(Workmen)

6 Operational NA
creditors
(Employees)

7 Operational 2 78992745 2 37658158 0 0 41334587 Annexure 7
creditors
(Government
Dues)

8 Operational 1 26396383 1 16641963 0 0 5338138 Annexure 8
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

217213063 146863755 1850000 65933026



https://ibbi.gov.in//uploads/claims/2024-12-02 20:23:31-edb6b6a1dc738aa7c514d452d1676126.pdf
https://ibbi.gov.in//uploads/claims/2024-12-02 20:23:32-cc4daeeac18039f9ae8aede115aa46ae.pdf
https://ibbi.gov.in/uploads/claims/2024-12-02 20:23:32-678b0b3f83b57e22e2ee26e174ebe635.pdf
http://www.tcpdf.org

